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UNSTARRED QUESTION NO. 777 

TO BE ANSWERED ON 07.02.2022 

 

NATIONAL SOCIAL SECURITY FUND 

 

777.  SHRI RAHUL RAMESH SHEWALE: 

  DR. PRITAM GOPINATHRAO MUNDE: 

  SHRI GIRISH BHALCHANDRA BAPAT: 

  SHRI CHANDRA SEKHAR SAHU:  

 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to 

state: 

 

(a)whether the Government has set up the National Social Security 

Fund for informal sector workers and to improve the ease of doing 

business; 

(b)if so, the details thereof; 

(c)the number of workers of informal sector likely to be covered under 

the said fund in each State particularly in Odisha; and 

(d)the steps taken by the Government to ensure the last mile delivery 

of benefits of various social security schemes to the informal sector 

workers? 

 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

 

(a) & (b): The Unorganised Workers’ Social Security Act, 2008 

mandates the Government to provide social security to all the workers 

of informal/unorganised sector. The said Act has been subsumed in the 

Code on Social Security, 2020. Adequate provisions have been 

provided under Section 141 of the Code on Social Security, 2020 to 

create a Social Security Fund for the welfare of all unorganised 

workers, Gig workers and platform workers.   
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(c):   The workers of unorganised sector of  the State of Odisha 

are also benefited under various social security schemes detailed as 

under: 

 

Schemes Number of beneficiaries 

Pradhan Mantri Shram Yogi Maan-

dhan (PM-SYM) pension Scheme 

1,70,936 (as on 28.01.2022) 

Pradhan Mantri Jeevan Jyoti Bima 

Yojana (PMJJBY) 

31,45,850 (as on 27.10.2021) 

Pradhan Mantri Surksha Bima 

Yojana (PMSBY) 

89,84,859 (as on 27.10.2021) 

 

(d):   On, 26.08.2021, the Ministry of Labour & Employment 

launched e-SHRAM portal with an objective to create National 

Database of Unorganised Workers (NDUW) to facilitate delivery of 

Social Security Schemes/ Welfare Schemes of the Central /State 

Governments to the workers of informal/unorganised sector. As on 

02.02.2022, more than 24 crore workers have been registered under 

the e-SHRAM portal. 
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